NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 18.02.2021 (THURSDAY)
COURT — 1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Aditya Sikdar & Anr. Suhita Mukhopadhyay| Mohit Seth-R1
(Ins) No. 173 of Vs. Saurabh Basu-R2
2020 Allahabad Bank & Anr.
2. Comp. App. (AT) | Asset Reconstruction Company (India) | Abhirup Das Gupta | Anindita Saha
(Ins) No. 991 of Ltd.
2020 Vs.
Uniworth Textiles Ltd.
3. Comp. App. (AT) | Mukul Kumar Rajiv K. Virmani Rakesh Kumar
(Ins) No.1050 of | Resolution Professional of KST
2020 Infrastructure Ltd.
Vs.
RPS Infrastructure Ltd.
4, Comp. App (AT) | Axis Nirman and Industries Ltd. & Anr. | Purti Marwaha Abhijit Sinha-R2
No. 175 of 2017 | Vs. Jasmine Damkewala
Hotel Birsa Pvt. Ltd. & Ors.
For Hearing
5. Comp. App. (AT) | Sepco Electric Power Construction Abhinav Misha-R1 & R2
(Ins) No. 606 of Corporation Raghuvanshi Srideepa
2020 Vs. Bhattacharyya-R3
Sumit Binani & Ors.
6. Comp. App (AT) | Safeco Hygiene Films Pvt. Ltd. Aayushi Sharma Mohit D. Ram-R1
No. 262 of 2019 | Vs.
Loganmoy Ltd. Matheson Trust 1 Co.
(BVI) Ltd. & Ors.
With




7. Comp. App (AT) | SBPL Polymers LLP. Nakul Mohta Mohit D. Ram-R1
No. 263 of 2019 | Vs.

Loganmoy Ltd. Matheson Trust Co.
(BVI) Ltd. & Ors.

Note: The Court will rise at 12:30 PM

Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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